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A 2015-16  HIGH 2016-17  AIGH 2017-18  HINGH 2018-19*
1 2 3 4 5
arfer wee 64.72 55.58 59.70 18.47
RIS 23.57 53.67 54.00 35.19
3 0.63 0.69 0.53 0.03
IEEIN 18.28 18.42 11.84 0.03
TSI 0.24 0.19 0.21 0.19
BANTG 51.37 60.03 47.87 40.43
faeett 0.00 0.00 0.00 0.00
ORI 0.01 0.01 0.01 0.13
R 42.70 53.48 59.58 58.35

ST Uae 0.00 0.00 0.00 0.00




74 Oral Answers

[RAJYA SABHA]

to Questions

1 2 3 4 5
EISER] 3.03 2.07 2.14 0.11
S 3R HR 0.10 0.12 0.19 0.14
PUCH 0.81 0.00 0.00 0.00
A 5.62 4.53 4.84 0.85
AT YS9 12.67 19.61 16.35 5.73
AERTE 3.43 4.6 2.67 2.27
ATITS 0.00 0.00 0.00 0.00
anfesm 50.29 54.18 49.06 13.26
SER 0.00 0.00 0.00 0.00
LIE] 139.56 164.96 176.61 169.11
TSR 0.00 0.00 0.00 0.00
[ERK] 0.00 0.00 0.00 0.02
e 17.78 2.11 14.87 2.12
IR T 43.44 35.14 42.90 23.41
IIRES 8.93 10.54 0.57 5.98
gfegH e 23.06 28.28 24.60 0.44
Fd 510.24 568.22 568.54 376.26

*@w U |9 2018-19 9§ WERA affds &6 01.01.2019 & RARY & AR

Procurement of paddy

#250. SHRIMATI CHHAYA VERMA: Will the Minister of CONSUMER

AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) the quantum of paddy procured by Government agencies on Minimum Support

Price (MSP) from farmers after harvesting of paddy crop this year, State-wise;

(b) whether any study has been conducted to find out the rate at which the

farmers are selling paddy to the private contractors;

(c) the reasons due to which the farmers are forced to sell their paddy crop to

the private contractors; and

T Original notice of the question was received in Hindi.
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(d) the quantum of paddy procured from the farmers in the last three years till

date, State-wise?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN): (a) to (d) A statement is laid on
the table of the House.

Statement

(a) to (d) The Central Government extends price support to paddy and wheat
through the Food Corporation of India (FCI) and State Government/Government
Agencies across the country. Under this policy, wheat and paddy offered by farmers,
within the stipulated period and conforming to the specifications (Fair Average Quality
norms) prescribed in advance by Government of India, are purchased at Minimum
Support Price (MSP) by the State Government agencies and Food Corporation of
India (FCI) for Central Pool. However, farmers are free to sell their produce in the
open market if they find the price and conditions favourable. State-wise details of
the quantum of paddy procured from the farmers by the Government Agencies for
Central Pool at Minimum Support Price (MSP) during last three years and current

year is given in Annexure (See below).

The Department of Food and Public Distribution has not conducted any study to
find out the rate at which the farmers are selling paddy to the private contractors.
However, there can be various reasons due to which farmers may sell their paddy to
the private contractors, which inter alia include, availability of better market price,

immediate need for disposal of stock, lack of storage space etc.
Annexure
Statement showing State-wise paddy procurement

(Fig. in LMT)

States KMS
2015-16 2016-17 2017-18 2018-19*
1 2 3 4 5
Andhra Pradesh 64.72 55.58 59.70 18.47
Telangana 23.57 53.67 54.00 35.19
Assam 0.63 0.69 0.53 0.03
Bihar 18.28 18.42 11.84 0.03

Chandigarh 0.24 0.19 0.21 0.19
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Chhattisgarh 51.37 60.03 47.87 40.43
Delhi 0.00 0.00 0.00 0.00
Gujarat 0.01 0.01 0.01 0.13
Haryana 42.70 53.48 59.58 58.35
Himachal Pradesh 0.00 0.00 0.00 0.00
Jharkhand 3.03 2.07 2.14 0.11
Jammu and Kashmir 0.10 0.12 0.19 0.14
Karnataka 0.81 0.00 0.00 0.00
Kerala 5.62 4.53 4.84 0.85
Madhya Pradesh 12.67 19.61 16.35 5.73
Mabharashtra 343 4.61 2.67 227
Nagaland 0.00 0.00 0.00 0.00
Odisha 50.29 54.18 49.06 13.26
Puducherry 0.00 0.00 0.00 0.00
Punjab 139.56 164.96 176.61 169.11
Rajasthan 0.00 0.00 0.00 0.00
Tripura 0.00 0.00 0.00 0.02
Tamil Nadu 17.78 2.11 14.87 2.12
Uttar Pradesh 43.44 35.14 42.90 23.41
Uttrakhand 8.93 10.54 0.57 5.98
West Bengal 23.06 28.28 24.60 0.44
TotaL 510.24 568.22 568.54 376.26

* KMS 2018-19 figures as on 01.01.2019.
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TR AT WS 8, I8 October A next September T ekl 5, Rl TV Ted
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Remedial measures to extend help to loss making farmers

*251. SHRI A. VIJAYAKUMAR: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) whether Government is aware that high yield of vegetables, such as onions,

tomatoes, brinjals, etc., caused loss to farmers in the country;

(b) if so, the remedial measures taken to extend help to loss-making farmers;

and

(¢) whether Government has any proposal to train farmers to make value-added

products from the yield, such as onions, tomatoes, brinjals, etc.?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE (SHRI RADHA
MOHAN SINGH): (a) to (c) A Statement is laid on the Table of the House.



